"KijODHPUR BENCH: JODHPUR

O A. NO. 219/2011 WITH MA 123/2011

Date of order: 27.07.2011
CORAM: - -

HON'BLE DR. K.B.SURESH, JUDICIAL MEMBER o
HON'BLE MR. SUDHIR KUMAR, ADMINISTRATIVE MEMBER

Govind Ram S/o Shri Mani Ram aged 22 years, R/o W. No
. Sr|V|Jay Nagar Dlstrlct Sriganganagar. '
...Apphca'

By Mr R. C JOShl Advocate

i

. ‘ VERSUS |"
1- Union--of “India’ ‘through the Secretary, Ministry -of.
Statlstlcs & Programme Implementatlon New Delhi, -

2- - The Director, M|n|stry of Statistics & Programme
“Implementation, National Sample Survey Organizaticn
(FOD), Directorate of 70/149- 154, Patel Mang,f

Y Mansarover, Jaipur. o .

3. The,D_ep_uty Director General, Ministry of Statistics &5_;

‘ Programme Implementation, NSSO (FOD), 70/149:.
154 Patel Marg, Mansarovar Jaipur. ,

- .. Respondent
By Mr Kuldeep Mathur Advocate L

O R D E R (Oral)
(Per Dr. K.B. Suresh)

'AAfter hearihg both counsels, an application was made ,'
by the' apphcant to allow him to withdraw the OA to enab'ei'
hlm to ﬁle a better OA: lmpleadlng the necessary part es and»{";ﬁ;
by amendmg the factual matrix. We allow this. The wages h

had earned in the lnterregnum because of the lnterlm ordk

WI|| be protected to him and the learned counsel 11
respondentq Mr., Mathur mdertakes that the same would .)e“'
pald to hlm |mmed|ately Thus the OA is allowed to ho

' WIthdrawn wuth opportumty to re- agltate the matter, if he {s

S T ri

so v'sed The 0. A _|s dlsmlssed with no order as to cost:

; :[‘:f--‘ 7 bwtr




